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Date: 30/09/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTICE A K. SIKRI

For Petitioner(s)
Ms. Yanm P., Adv.
for Ms. Jyoti Mendiratta, Adv.

For Respondent (s)

P.P. Mal hotra, ASG

Ms. Padma Lakshmi N gam Adv.
Ms. Kiran Bhardwaj, Adv.

M. Gaurav Sharnm, Adv.
Vs
M s.

=

Sukhbeer Kaur Bajwa, Adv.
Ani | Katiyar, Adv. (NP)

M. V.K Vernm, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Put up after the ensuing Dussehra vacation.

| (N. S. K. Kanesh)

I
| Court Master | | Court Master

| (Renuka Sadana)



